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[RAJYA SABHA ]

to Questions 176

Visit by Cricket Team to Sharjah

2384. SHRIMATI BIJOYA CHA-
KRAVARTY: Will the Minister of
HUMAN RESOURCE DEVELOP-
MENT be pleased to state:

(a) whether it is a fact.that the
Indian Spectators and the members of
Indian Cricket team had to face
hostile crowd and anti-Indian stance
at Sharjah recently: .

(b) whether it is a fact that public
gpinion is against India’s participation
in Sharjah Cricket in future; and

(c) if so, what steps Government
propose to take in tnig regard?

THE MINISTER OF STATE IN
THE MINISTRY OF HUMAN
RESOURCE DEVELOPMENT (DE-
PARTMENT OF YOUTH AFFAIRS
AND SPORTS) WITH ADDITIONAL
CHARGE OF MINISTER OF STATE
IN THE MINISTRY OF HUMAN
RESOURCE DEVELOPMENT (DE-
PARTMENT OF WOMEN AND
CHILD DEVELOPMENT) (KUMARI
MAMTA BANERJEE): (a) Yes, Sir.

(b) and (c) Attention of the Gov-
ernment has been drawn towards
reports against India’s participation in
Sharjah Cricket in future. Board of
Control for Cricket in India (BCCI)
has been requested to give its com-
ments on allegations contained in such
reports. On receipt of further details
from BCCI, Government may review
ijts cricketing cxchanges with the
organisers of the recent Sharjah
Cricket Tournament viz, Cricketers
Benefit Fund Series.

geaFt & HITEAT
2385. = witg endr . F|T
g gawa fearta dd 9 9
F Fa s F
(%) =1 @g 9 g & udm
goq fureAr goa, fower & g



Written Aaswers

177
¥ =t arfeawd g fafew
IEE qAT TTAT AT Fmfed
g &9 @ § Ie §; S}

(@) =fe g7, a1 = =T FERO
§oaar g3 & B q@ o ¥ faw
T AT Faq Jod &1 fa=a
w@arg ?

AR GqTas fawtq vl (o w7
fag) (%) o® (@) s
I=7 faen Team, fivrem grr S
T QAT F AR, AEAE A,
arartars fadrr ¥ faedi gur Hae-
fras oy F arg arefaw faemi
F TG IIAH T AIHEN FL @
) FenT ¥ wodew ¥ fAg @q
W #IX Fl-T e ¥ W o
a:naa| eI FT wigFaR THAT
FE oIS K fFor osmar & feEy
I # HISYT FW aW Sl &
frg ghwr =T F avr ey gEwEE
I&F, @OET SEr 2

Education Code and Transfer
Guidelines

2386. SHRI MOHAMMED AFZAL
alias MEEM AFZAL: Wil the
Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether Al} India Kendriya
Vidyalayas Teachers Association has
demanded the withdrawal of Educa-
tion Code and Transfer Guidelines;
and

(b) if so, the reaction of the Gov-
ernment thereto?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT (SHRI
ARJUN SINGH): (a) and (b) Infor-
mation is being colleeted and wiH be
laid on the Table of the Sabha.
Office Accommodation ior AIKVTA

Assaciation

2387. SHRIMATI BIJOYA CHA-
KRAVARTY: Will the Minister of
HUMAN RESOURCE DEVELOP-
MENT be pleased to state:

(a) whether it is a fact that All
India Kendriva Vidyalayas Teachers
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Association (AIXVTA) have demand-
ed allotment of office accommodation
for their  Association in the XVS'

Headquarters office; and

(b) if so. the reason;s for not accep-
ting the demand?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT (SHRI
ARJUN SINGH): (a) Yes, Sir.

(b) Due to expansion of the Ken-
driya Vidyalaya Sangathan, the build-
ing of KVS (HQ) is inadequate for
the requirement of the Kendriya
Vidyalaya Sangathan employees as
per norms. Hence, no such accom-
modation can be made available to
the different staff associations.
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